IN THE CENTRAL ADMINISTRATIVE. TRIBUNAL
HYDERABAD BENCH

0;A11151/©7

Date of decisions 3-9-1997

Between:

Smt.J.Sdbhashini «+ Applicant

~-versus-

1. The Station Director,
c.B.S.
All India Radio,
Hyderabad.

2., The Director General,
All Indie Radio,
Akashavani Bhavan,
‘Parliament Street,
New Delhi - 110 Q01.

3. Smt. R.Vasantha Kokilam
Accountant,
0/0 The Station Director
C.B.S.,All India Radio,

Hyderabad. . « Respondents

Counsel for the applicant

Counsel for the respondents

L]

Mr.v. Rajeswara

Coram»

Hon'ble Shri H. Rajendra Prasad, Member(A)jéj’

-

ORDER

Mr.K. Venkateswara Rao

Rao

(Per Hon'*ble Shri H.Rajendra Prasad,M(A)

Heard Mr. K. Venkateswara Rao for the

applicant and Mr. V. Rajeswara Rao for the respon-

dents.

"

2. The applicant has been transferred from

Commercial Broadcasting Service, AIR,Hyderabad,td

another local office, Doordarshan Maintenance Centre (DMC)
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Hyderabad. She is aggrieved about the transfer
on certain personal grounds which she had
incorporated in her representation submitted to

DG, AIR, New Delhi, on 6-7-97 aad 29-8-97.

3. ‘ The contents of the OA have beeﬁ
examined. The applicant has been in the present
appointment for nearly 5 years. The impugned order
is a local transfer. There is no drop in her
emoluments nor is she going against a lowwr post
or placed in subérdinate to any junior in her

new post. There is ;herefore no scope or ground

for this court to interfere with the order.

a M Amnter Adsmcmid mn ok Aarn hha ~diran

in the matter is that, the representation said to

have been submitted by her to R-2, 1f received by

‘him, shall be disposed of with a suitable decision

and ranltv within a mon+h from the date of communie-

cation of this order.

5. Q.A. is disposed of aécordingly.N costs.
i !
—— 0l /L
H., RAJE RASAD
Mombune A Y
Date: 3rd September, 19597 ? ﬂﬁ
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Dictated in open court




Copy tos

1. The Btation Director. C.B.5. All Inida Radio,
Hyderabad.
5. The Director General, “11 Inida Radio, Adashavani Bhavan. .
parliament Jtreet, New delhi- 110 001,
3, Smt R. Vans;ntha Kokilam Accountant,
0/o0 The stationjirector C.Bs., All Inkdia Radio, Hyderabad.
4. One copy to Mr.K.Venkateswgra RaO. advocate .C.AT. Hyderabad.
5. One Copy to Mr V. Rajeswara rao. C.G.S.C. c.al. Hyderabad.
6. One copy to D.R.(A) C.AT. Hyderabad. '

7. One Duplicate@%.
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’ I Court;

TYPID EYs . CHECKED By:

 COMPARED uv, 'APFROVED BY:

T THa CENYRAL ADMINTSTRATIVE TRIBUNAL

FYOERABAD BEL‘EFH' AT HYDERABAD

13

THE HCi‘'R MRLJUSNICE.,
. VI HAT

And

THE HON'BLE R4 H.RATENDRA PRASAD sM(a)

DATED; -

ORDER/JUIGHENT, ;3‘"' ? CU

M.-‘T'LQI/P\J%. ,/C‘“A.I‘JO. L]

' 0.i.No, | \én\ ]?7

T« ,No, i (WP,

Admitted and Interim|directions issued,

All ed

-

Disposed of with Dire'ction SM

Dismidseq,

Dismis
Dismiss&d for default]
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